3021 Written Answers

ment is accepted for contributions to
journals, ete. While  contributing
these articles the Heads of Missions
are expected to keep Articles 18(4)
of the Constitution in mind.

The Ambassador had sent the arti-
cles to Government before-hand and
sought Government’s permission for
their publication which was aeccorded.

TELEPHONE SYSTEM

. 553. Surr M. P. BHARGAVA: Wil
the Minister of CoMMUNIcATIONS be
pleased to state:

(a) whether it is a fact that the
complaints against the working of the
ielephone gystem in the country have
increased considerably during the last
two or three years; and

(b) if so, what steps are being
taken to raise the efficiency in the
working of the telephone system in
the country?

Ty DEPUTY MINISTER IN THE
DEPARTMENT or COMMUNICA-
TIONS (Surr B. Bragavarr): (a) No.

(b) The efficiency of the Telephone
services is being raised by taking
various steps such as opening of new
exchanges, increasing the capacity of
existing exchanges as feasible, replace.
ment of manual exchanges by automa-
tic ones, introduction of modern type
of switching equipment like crossbar
switching systems, provision of large
blocks of trunk circuits through co-
axial cables and micro-waves systems
on main routes, introduction of sub-
scriber|operator Trunk dialling servic-
es on important trunk circuits, ete.

KeENYa DrpLoMATIC MISSION IN INDIA

554, Surr SITARAM JAIPURIA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that Gov-
ernment have received a communica-
tion from the Kenya Government rc-
garding a proposal of the latter Go.-
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ernment to establish a diplomatic
mission in New Delhi in the near
future; and

(b) if so, when the mission is likely
to bhe set up.

Tug MINISTER or EXTERNAIL
AFFAIRS (SARDAR SWARAN SINGH):
(a) No, Sir.

(b) Does not arise,
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+{IMPORT OF DEFENCE MATERIAL

555. SHRT RAM SAHAI. Will the
Minister of DerFEnce be pleased to
state:

(a) whether it is a fact that Gov-~
ernment have experienceq difficulty
in importing defence equipment from
foreign countries because of difficult
foreign exchange position; and

(b) if so, what action Government
have taken to meet such a situation?]

T ast (St argo dto wEEW ):
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Tl 1 English translation.



